
 

 

Appendix -2Y  

(Refer Para 2.03(c) of FTP) 

The list of Ministries/Departments whose notifications on mandatory QCOs, that are 
exempted by the DGFT for goods to be utilised/consumed in manufacture of export 

products.  

Sl.No Name of Ministry / Department 

1 Ministry of Steel  

2 Department for Promotion of Industry and Internal Trade (DPIIT) 

3 Ministry of Textiles 

________________________________________________________________________ 

Notified by Public Notice No. 50/2023 dated 11.03.2024 read with Notification No. 71/2023 
dated 11.03.2024. 


